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ITEM NO.301 COURT NO.1 SECTION XII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s) .12164-12166/2016

THE STATE OF TAMIL NADU REP. BY SEC.&0ORS & ANR. Appellant(s)
VERSUS
K. BALU & ANR. Respondent (s)

(All pending applications to be listed on 11.7.2017 at 3.00 p.m.
before the Spl. Bench.)

Date : 11-07-2017 These matters were called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD
HON'BLE MR. JUSTICE L. NAGESWARA RAO

For Appearing

parties

For UOI Ms.Pinky Anand, ASG
Mr.Ajit Kumar Sinha, Sr.Adv.
Mr.A.K.Panda, Sr.Adv.
Ms.Binu Tamta, Adv.
Mr.G.S.Makker, Adv.
Mr.Pankaj Pandey, Adv.
Mr.S.S.Rawat, Adv.
Mr .Hemant Arya, Adv.

Mr.Jaideep Gupta, Sr.Adv.
Mr.G.Prakash, Adv.
Mr.Jishnu M.L., Adv.
Mrs.Priyanka Prakash, Adv.
Mrs.Beena Prakash, Adv.

Mr .Arvind Datar, Sr.Adv.
Mr.Sameer Parekh, Adv.
Mr.Santosh Paul, Adv.
Mr.Tanuj Agarwal, Adv.
Ms .Mohona Thakur, Adv.

Signalyre Not Verified For M/s Parekh & Co., Adv.
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Reson | Mr .Arvind P.Datar, Sr.Adv.
Mr.V.Balaji, Adv.
Ms.Urmiljeet Kaur, Adv.

Mr .Dinesh C.Trehan, Adv.

Mr.C.Kannan, Adv.
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Sriprada, Adv.
Sujatha Bagadhi, Adv.

.R.Venkataramani, Sr.Adv.

.V. G. Pragasam, Adv.

S.Prabu Ramasubramanian, Adv.
Yashraj Singh Bundela, Adv.

Chander Uday Singh, Sr.Adv.
.T.A.Shaji,Sr.Adv.
.P.S.Sudheer, Adv.

Jayant Bhushan, Sr.Adv.
.Manish K.Bishnoi, Adv.
.Avinash Dutta, Adv.

Yashank Adhyeru, Sr.Adv.
P.Soma Sundaram, Adv.
.P.V.K.Dewendiran, Adv.

.V.Giri, Sr.Adv.
C.C.Thomas, Sr.Adv.
.Roy Abraham, Adv.
Seema Jain, Adv.
Himinder Lal, Adv.

Subramonium Prasad, Sr.Adv.
.M.Yogesh Kanna, Adv.
Sanskriti Pathak, Adv.
.Nithya, Adv.

Mrs .Maha Lakshmi, Adv.
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.Partha Sarathi, Adv.

.Rajiv Dutta, Sr.Adv.
.Anil Shrivastav, Adv.

.Shyam Divan, Sr.Adv.
.Nikhil Goel, Adv.
.Mukund G.Nagarkar, Adv.
.Ashutosh Ghate, Adv.

.Niraj Kishan Kaul, Sr.Adv.
Hiren Dasan, Adv.

.Uday Gupta, Adv.

Chand Qureshi, Adv.
.K.Venkata Reddy, Adv.
.Rahul Arya, Adv.
.M.K.Tripathi, Adv.

.Naya Mohan Das, Sr.Adv.
.Rajesh Mahale, Adv.
.Krutin R.Joshi, Adv.
.Mukesh Giri, AAG
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Farrukh Rasheed, Adv.

Siddharth Luthra, Sr.Adv.

.Meenakshi Arora, Sr.Adv.

Kavin Gulati, Sr.Adv.

K.V.Jagdishvaran, Adv.

Mrs.G.Indira, Adv.
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J.Hillson Angam, Adv.

.Dinesh K.Garg, Adv.
.Abhishek Garg, Adv.
.Dhananjay Garg, Adv.
.Deepak Mishra, Adv.

.Vivek Chib, Adv.

.V.Shyammohan, Adv.
.Kushal Gupta, Adv.
Mr.

Surya Prakash, Adv.

.Devadatt Kamat, Adv.
.Manisha T.Karia, Adv.
.Rajesh Inamdar, Adv.
.Nidhi Nagpal, Adv.

Ms.

Soumya, Adv.

.Devina Sharma, Adv.

P. Ramesh, AOR
B. Balaji, AOR

Sajith P.Warrier, Adv.

.Benny Antony, Adv.
Mr.

Saiby Jose Kidangoor, Adv.

.Manoj V.George, Adv.
.B.D.Dass, Adv.

Ms.
Mr.

Shilpa Liza George, Adv.
Towseef Ahmad Dar, Adv.

.Amit Masih, Adv.
Mr.
Mr.

Yash Sampat, Adv.
Kamlendra Mishra, AOR

.Aishwarya Bhati, Adv.
.Adarsh Tiwari, Adv.

Ms.
.Taniya P., Adv.

Heena Khan, Adv.

.Balajit Srinivasan, Adv.
Ms.

Pratiksha Mishra, Adv.
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Ms.Vaishnavi Subrahmanyam, Adv.
Mr .Abisheik Bharti, Adv.

Mr .Arunvava Mukherjee, Adv.
Ms.Srishti Govil, Adv.

Mr .Mayank Kshirsagar, Adv.
Mr.Saransh, Adv.
Mr .Rituraj Singh Jamwal, Adv.
Ms .Madhusmita Bora, Adv.
Mr.Pawan Kishore Singh, Adv.
Mr.D. S. Mahra, AOR

Mr .Kunal Verma, AOR

Mr.S. Thananjayan, AOR

Mr.Prashant Kenjale, Adv.
Mr .Rakesh K. Sharma, AOR

Mr.A. Venayagam Balan, AOR
Mr.V. K. Biju, AOR
Mr .Chandra Prakash, Adv.

Mr.S.Udaya Kumar Sagar, Adv.
Mr .Mrityunjai Singh, Adv.

Mr .V.Shyammohan, Adv.
Mr .Abir Phukan, Adv.
Ms.Smrithi Suresh, Adv.

UPON hearing the counsel the Court made the following
ORDER

All the interlocutory applications are dismissed as not
maintainable except those filed by the State Governments/Union
Territories.

All the interlocutory applications filed by the State
Governments/Union Territories be posted for hearing on 12.07.2017,

at 3.00 P.M., unless otherwise notified.

(SATISH KUMAR YADAV) (RENUKA SADANA)
AR-CUM-PS ASST.REGISTRAR
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